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RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.8460/2002
(From the judgenent and order dated 15/03/2002 in WA 50/02
of The H GH COURT OF GAUHATI)
STATE CF MANI PUR Petitioner (s)
VERSUS
MD. RAJACDI N Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for pernmission to place addl. docunents on record )

Date : 22/08/2003 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Petitioner (s)M.Khwairakpam Nobi n Singh, Adv.
For Respondent (s)M. S.K Bhattacharya, Adv.
M. L.K Paonam Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

y

After hearing | earned counsel for the parties for

about ten minutes, the Court reserved its judgnent.

(Neena Verma) (Vijay Aggarwal)
Court Master Court Master
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